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TP NORTHERN ODISHA DISTRIBUTION LIMITED PROPERTY
(A Tata Power & Odisha Government Joint Venture) FOR SALE
Regd. Off: Corp Office, Januganj, Remuna Golei, Balasore, Odisha-756019
CIN No.: U401060R2021SGC035951; Website: www.tpnodl.com p
NOTICE INVITING TENDER (NIT) [T R ot ROPERTY
TP Northern Odisha Distribution Limited invites tender from eligible Bidders for the following:
. o= CHANDIGARH
1| Tender Enquiry No. Work Description Availability
No. 'mm SALE OF EXCEPTIONAL
PRIME INDUSTRIAL
1 |TPNODLIOTI2022-23/2500000274 | Rate Contract for Supply of GI WPB Paole at TPNODL PROPERTY LAND AREA
TPNODL/OT/2022-23/2500000271 | Rate Contract for Supply of 11 KV 500 KVA Line Voltage 3000 SQ YARD IN
Regulator Transformer With OCTC INDUSTRY AREA OLD GT
3 |TPNODL/OT/2022-23/2500000275 | Rate Contract for Supply of 55 SQMM AAA, B0 SOMM ACSR ROAD KARNAL DELHI
Racoon, 80 SOMM AAA, and 100 SOMM AAA conductors. BEST FOR BANQUETS
4 |TPNODL/OTI2022-23/2500000277 | Rale Contract for Supply of Conduclors of 148 SQMM AAA| 06-03-2023 HALL ONLY GENUINE
and 732 SOMM AAA BUYER. 9316255513.
5 |TPNODL/OT/2022-23/2500000278 |Rate Contract for Supply of CABLE 33KV AL 3CX400 00204540448
SOMM XLPE ARM SALE OF The
6 |TPNODL/OT/2022-23/2500000279 |Rate Contract for Supply of CABLE 11KV AL 3CX300 SQMM Fascinatingly Beautiful
XLPE ARM and CABLE 33KV AL 3CX300 SQMM ARM XLPE A Sl
7 |[TPNODL/OT/2022-23/2500000281 | Rate Contract for Supply of Various Size of LT AB Cable at Nagar, Maharani Bagh
TPNODL 08-03-2023 and Westend New Deihi,
8 |TPNODL/OT/2022-23/2500000282 | Rate Contract for Supply of 11kV AUTORECLOSER Only genuine buyers .
Outdoor at TPNODL Contact : 9316255513 or
9 |TPNODL/OT/2022-23/2500000283 | Rate Contract for Store Logistics Support at TPNODL Store| 10-03-2023 email; ,
- : . : - - nriservices21@gmail.
MSMEs registered in the State of Odisha shall pay tender fee of Rs. 1,000/- including GST. COMm
** EMD is exempted for MSMEs registered in the State of Odisha.
For more details like bid due date, EMD, tender fee, bid opening dale etc. of the Tenders, please visit “Tender” 0020454051-2
section TPNODL website https://tpnodl.com. Future communication [ corrigendum, if any, shall be available
on website, Head- Contracts “IMPORTANT"

UNITY SMALL FINANCE BANK LIMITED

Registerad office at Basar Lok Vasant Vihar, New Delhi - 110057

B UNITYE

Under Rule (1) POSSESSION NOTICE

Secily inlerest Erdarcament Ruies, 3002 erthis the 02nd day of March of the year 2023,

{herean from 2 1052022

Corporate Office &t 5th Floor, Centrum House, Vidyanagari Marg, Kzlina, Sartacne (E), Mumbel 4000088,

| Whist came & [ pnar 1D acoeplance o
POSSESSION -Mmﬂﬁnﬁmﬂb#ﬂm
NOTICE | corterts. Tre brdfian Expeess (P Limied |
| cannot ke Rkl responsiole for such coments, |
| fior fof iy ks of dmage ncurmed &6 4 rendl |

Wharaas, The wndensigned bamyg he Authorised Oficer of Linily Small Finance Bank Lid (the éersbwhile Punjab & Maharashlia Co-
Operaiive Bank Lbd., snca amakyamated with and named as Uriy Small Finance Bank Lid in accordanca with the nodification
ssuad by the Govemment of India dated 3501 2022) under the Securtization and Reconstruction of Fnandal Assels and
Enforcment af Securily Inlereat ot 2002 {52 of 2002}, ard in exercise o powers conlerred under Sectian 1312) read with (Ruke 5}
af tha Securty Infarasl{Enforcamant) Rulas, 2002, isswad a Dermnand Motics w!s 1312} vide ral. Mo USFEL £05! 2022 - 2021 datad
THIN2022 calling upam the Boemowar { Mortgagor Mrs Mamta Miesh Jumladar, Co-Bamrower ! Morigegar Me. Nilesh Sunil Jermladar
i repay Bhe amaunt mentionad in the Demand notios fora sum of Bs, T 50553 32 Rupees Seven Lakh Fifty Wine Thousand Five
Hundred Filly Three and Pame Thiy Two Only) iowands Housing Loan accoun] bearing numbar D2EEI0TI000000T &
Rz 6,47 891.00 [ Rupesas Six Lakh Farly Seven Thousand Six Hundred Ninety One Only) bowards Housing Top-up Loan account
045305 100000002 payabla by wouas on 21090302 2 within B0 days from the date of recaipt of the said notics, L
Thi bofrowenco-Dofrrsarsmortghgoniiguaranion Rening Mbed b rpay e amount, nobice i hereby gven 10 e DO
borrawarsimortgagars, guarantor and the pubkc in genaral thal the wdessignad has lEkan Possession of the praperly dascrbad
herein below in exercisa of powars confemed an himher under sub seclion {4) of saction 13 of the said Act read with Fuls 8 of the

The barowersico-bamosersimarigagorsiguarantar in particular and the pubdic in general, is heceby cautioned nod to deal wilh Se
proparty and any daalings with the properly wil be subject fo tha chama of Unity Smell Finance Benk Lid. for an amaurd of
R 7,549,551 2 (Rupees  Sevean Lakh Fifty Ning Thousand Five Hundred Fifiy Three and Pais= Thirty Teeo Only) towands Housing
Lisan actoiant besaring nurnbesr (4R TOO00000T & Rs.6.47,621.00  Rupess Six Lakh Forty Deaen Thausand i Humdred Ningly
Oine Only) towards Houwsing Top-up Loan aceaun! no 0453051 00000002 including infarest upta 200072022 with further inlerest

The borrower's allerilion i imvied lowards provisions of subsection (8) of sec 13 ofthe Act, in respact oftime avaitable to redeem fe

|| o transachors wih companies, asscistons

| trcinachuins achasrtsing in R ReERamE o

| Publiomiors. Wi themfors mcommend Sl |
| maders makn necessary inquiies before

| inding BNy MONes OF EMamy MO Y

| agreamens with adverSisers or cihervese

| WEbng on OF acvarbeemont i oy SN

| whirtsoaver, Registarad btters are rot |
{ mccemed In responie b box numbsr

U EETeTS

PUBLIC NOTICE

LTIMindtree Limited
Registered Office: LAT House,
Ballard Estate, Mumbai-400001
(L72900MH 1996PLC104603)
Motice is hereby given that the undermentioned share cedificales

045330700000001 & Rs.7,58,553.32 (Rupess Seven Lakh

sucured assel. of ré.TIIIIndtra ; m'“ﬂﬁ‘r&" I|:|5.11,h misplaced and the nﬂ%ar |I:|f mti
N said securities have applied to the company to issue duplica

S mmmﬁﬁm Elaleufgemn;::diﬂgﬁne ol ,gﬁuﬂﬂ:r’hﬂﬂﬁ? cerfificates. Anympersnn who has a claim in respect of the said

& Loan Account Mustber i ww{;tlfe;a 5;1&? {Hr}glaassauch |!nzIaurnljh'.l.'ltéj'n ttge Icurtnﬁgn'_f al s

I5 cifice within ays from thes date, else the compan

1. Loan Account 271092022 Flat No 202, Sscond Fioar, Bulding Na F2, 01 | | wi proceed lo issue l:IupEE cate certificales without {urplhrﬂ

Survay Mo 55 (pan) New Suvey Nobes, Ok

|n|'i:|rn'a1|nn

. - % Survay MO.E3, Mow Suresy Mo 84, Hissa

045305100000002 ity Thousans e HInde] |, 1,01 Suvey oS4 New Suvey o, | {1 y. | Name of the | Foila | Getfcate | Distinctive oo

1. Mrs.Mamta Nitesh Jumledar | Filly Thraee and Pase Thrly Twe Urly) Zurich Puranik City I, Next to Waghels Tea No | Shareholders| No. Nofs | Number's [Share
P, Thane (W-400615, admeasuring 425.42 Sq. 84105362

2 Mr. Nilesh Sunil Jumledar Lakh Forty Sevan Thousand {2 "0 o™l b Mrs. Mamtz Niseh 1. | HARIKRISHNA B | 001121| 55969 to | 1200
iCo-Barrower | Marlgagor) Six: Hundred Minaty One Orily) Jumledar and Mr Nilesh Suryakant Juriedar B415E561
2017245

P —— {Authorised Offieer) | [ 2. 000554 | 4006 | i | 280
Place : Thane Unity Small Finance Bank Limitad HAFH I{HEHHA B 42017494

l Sd/-

@ KERALA WATER AUTHORITY [T Dated: 08/03/2023 Hari Krishna B

Tender No : SE/PHC/MPM/101/2022-23

AMRUTH - WSS to Kondotty Municipality - laying distiribution, Road
restoration, providing FHTCs and allied works EMD : Rs. 500000
Tender fee : Rs. 16540 Last Date for submitting Tender : 28-03-2023
03:00:pm Phone : 04832974871, Website : www.kwa.kerala.gov.in,

www.etenders.kerala.gov.in Superintending Engineer
KWA-JB-GL-6-1748-2022-23 PH Circle, Malappuram

MOTICE
Under the Satruction of qur Clients the Following Hotice is heraby gheen that the Centificabe(s] foe the undes mentianed
Eiguilty Shares of Me's. Kotak Mahindra Bamk Ltd have been best | misplaced Withoet Sramfer desd & the same are now
teansferred to [P Due notice thereaf has Been gaeen tn M5, Hotak Mahindra Bank Ltd and & 'We have applied foe the
tssue of Duglicate Share Cerfificases.

| Folio

e of Shares ![-1rti'ﬁr.1thn:._ Disdimctive Mo,

1 Mr. Kundasilal Sanda KMF174355 | 267 Hs. 10 Fakd Up 7312 GaE1417 - Taia1683
B07 Rs. 10 Pad LI|;| G717 TIH0A0155 - 220040955

Toral 1068 Shares Bs. 10-
L — -1 Y I A —

ﬁ.nl. persom wha has 2 daim in r-15|:|e 't of the 5aid Shares should k |-:-1|;|e such claim alung with document proaf wiih
M/s. Kotak Mahindra Bank Ltd 2t it Regntered Office No.27, BRC, 037, G Block, Bandra Kurla Complee, Bandra East,
Murshai-800051, Mahaeashira. or [ts RTA Kfim Tedhnolegies Ltd, Selenium Tower, Plot Bo31 & 32, Setllimgampadly,
Hanakramguda, Hydembad = 500032 within 15 days from the date dse W5 Ketak Mahindra Bank Ltd wil proceed
[0 sue duplicate cestificates)
Place ; Mumbai

Date ; 86.03.2001

Name of the Advocate
My, Sva Submamaniam (BX4836336T)

SALE OF STRESSED FINANCIAL ASSETS

NOTICE

Edelweiss Housing Finance Limited
CIN: U65922MH2008PLC182906

Tower 3, Wing ‘B’, Kohinoor City Mall, Kohinoor City, Kirol Road, Kurla (West), Mumbai- 400 070

Edelweiss Housing Finance Limited invites Expression of Interest from eligible ARCs for the
proposed sale of certain stressed Financial Assets. The sale shall be on “As is where is
and what is where is” basis and “Without recourse basis”. Eligible prospective investors
are requested to intimate their willingness to participate by way of an “Expression of inter-
est”. Kindly refer to theCompany’s website - https://www.edelweisshousingfin.com/Home
for the list of stressed Financial Assets and the detailed terms and conditions for sale.
For Edelweiss Housing Finance Limited
Sd/-Authorized Signatory

Mumbai, March 08, 2023 Tel: 9768746624

Mindteck,

Mindteck (India) Limited

(CIN:L30007KA1991PLC0O32702)
Reqisterad Office: A.M.R. Tech Park, Block 1, 3rd Floor,
#6864, 23/24, Hosur Main Road, Bommanahalli, Bengaluru - 560 068
Ph. No.; +91 (80) 4154 BO0O, Fax: +91 (B0) 4112 5813
E-mail: info@mindteck.com | Website: www.mindteck.com

Members of the Company are hereby informed that pursuant fo Section 108 & 110 of
the Companies Act. 2013 read with the Companies (Management and
Administration) Rules, 2014 (including any statutory modifications and re-
enactments thereof for time being in force), SEBI (Listing (bligations and Disclosure
Requiraments), Regulations, 2015 (‘Listing Requiations'), and pursuant to Circular
Mo. 14/2020 dated April 08, 2020, Circular Mo. 17/2020 dated April 13, 2020 and
Circular No, 11,2022 dated December 18, 2022, issued by Ministry of Corporate
Atfairs ('MCA Girculars, the Company has completed the dispatch of the Postal
Ballot Motice on March 06, 2023 to all the members whose names appear on the
Register of Members as on March 03, 2023 (cut-off date) through email to the
members whose smail IDs are registered in the records of the Deposiory
Participants/Company, for seeking approval of the shareholders of the Company
through voting by electronic means anly, for the following matter:

Item Mos. | Description of the Special Resolution
1 Re-appointment and Payment of Ramuneration to Mr Anand
Balakrishnan, as Managing Directar and Chief Executive Officer of
the Company.
2 Re-appaointmant of Mr. Satish Menon as an Independent Director,
3 Re-appaointment of Mr. Subhash Bhashan Dhar as an Independent
Diractor,

GP Gujarat State Petronet Limited

Corporate ldentity Member : LAOX0G0585GC035180

Regd Office: GSPC Bhavan, Sector-11, Gandhinagar-332010
Tel.: +91-79-23268000/700 Fax: +01-T8-232308506 Website: www.gspcgroup.com

NOTICE INVITING TENDER
Gujaral State Petronet Limited {GSPL) s laying a gas grd, 1o facililate gas
transmission from suppdy points o demand centers. GSPL invites bids from
competent agencies for following requirements.

CIN: U65990MH2005PLC154854
Tower 3, Wing ‘B’, Kohinoor City Mall , Kohinoor City, Kirol Road, Kurla (West), Mumbai —

sale of certain stressed Financial Assets. The sale shall be on “As is where is and
what is where is” basis and “Without recourse basis”. Eligible prospective investors
are requested to intimate their willingness to participate by way of an “Expression of]
interest”. Kindly refer to theCompany’s website - https://eclfinance.edelweissfin.com/
for the list of stressed Financial Assets and the detailed terms and conditions for sale.

For ECL Finance Limited|

Sd/-Authorized Signatory

Mumbai, March 08, 2023 Tel: 8291860770

Tender-1; | Supply of Pressure Safety Valves [PSV)

Tender-2: | Supply of Creep Relief Valves (CRV)

Tender-3: | Supply of Pilot operated Safety Valves (PoSV)

Aforementioned tenders (1 10 3) shall be published onfine through n-Procure and
béds are accepted through n-Procure (hitp:ligspl.nprocure.comd) anly,

Tender-4: | Unit Rate Contract for Supply of Lighting/Electrical Fixtures for
GSPL Bhavan, Gandhinagar. Same shall be available on GSPL
Website (hitp://www.gspcgroup.com/GSPL/) only. For mode of
(offline) bid submission, bidder to refer RFP document.

Date of tender upload on n-Procure portal | GSPL websile is 07-03-2023 @ 15.00 hrs. IST

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF FUTURE ENTERPRISES LIMITED

RELEVANT PARTICULARS

Name of corporate debtor FUTURE ENTERPRISES LIMITED

Date of incorporation of Corporate Debtor | 12% October 1987

Authority under which corporate debtor is Registrar of Companies, Maharashtra, Mumbai
incorporated / registered Registration No. 044954

[
N

The Company has engaged the services of Central Depository Services (India)
Limited (CDSL) for the purpose of providing e-voting faciity to all its members.
Members are requested to note that the voting shall be done only through Electronic
mode which shall commence from Wednesday, March 08, 2023 (9:00 a.m. I5T) and
shall end an Thursday, April D6, 2023 (5:00 p.m. I5T).

The Company has appointed Mr Gopalakrishnara) H H, a Practicing Company
Secretary, as Scrutinizer, to scrutinize the e-voling process in a fair and transparent
manner. The e-voting module shall be disabled by COSL after 5:00 p.m. 1ST on April
06, 2023 for this Postal Balkot Nofice.

Members whose names appear on the Register of Members as on March 03, 2023
{cut-off date) are considered for the purpose of e-voting. A person who is not a
member as on cut-off date should treat this notice for information purpose only, The
hardcopy of the Notice and prepaid self-addressed busingss reply envelope will not
be sent o the members in accordance with the MCA Circulars. The members who
are holding shares in Physical form or who have not registered their email addresses
with the Depositories Registrar and Share Transfer Agent ("RTA'), can registar thair
email address as per the instructions mentioned in the Postal Ballot Motice.

The Postal Ballot Notice can also be downdoaded from the Company's website
{www. mindteck.com) and COSL e-voling website (www.evotingindia.com).

The Result of the Postal Ballot shall be declared by the Chairman or the Company
aecretary of the Company on or before Saturday, &pril 08, 2023 and communicated
on the same day to the Stock Exchanges, COSL, RTA and shall also be displayed on
the Company s website (www.mindteck.com).

All grievances connectad with the facility for voting by electronic means may be
addressed to Mr. Rakesh Dalvi, Manager, Central Depository Services (India) Limited
{CDSL), A Wing, 25th Floor, Marathon Futurex, Mafatial Mil Compounds, N M Joshi
Marg. Lower Parel (East), Mumbal - 400013 or send an email to
helpdesk evoting@cdslindia. com, Alternatively, call 022-23058542/43,

For any queries, members ara requestad to contact Mr, Ravindra Litekar, President,
Universal Capital Securities Private Limited, Unit; Mindteck (India) Limited, C 101,
247 Park, LBS Road, Vikhroli Wast, Mumbai - 400083, Tel: 022-2820 7203-05, E-
mail 10: info@unisec.in.
For Mindteck {India) Limited
Sdy/-
Shivarama Adiga &.

VP-Legal and Company Sacretary

Place: Bengalturu
F beneia bexmaepapr. in

Corporate Identity No. / Limited Liability
Identification No. of Corporate Debtor L52399MH1987PLC044954

Knowledge House, Shyam Nagar, Jogeshwari-
Vikroli Link Road, Jogeshwari (East), Mumbai-
400 060 Maharashtra

Insolvency commencement date in respect of Date of Order: 27'" February 2023
Corporate Debtor Date of Receipt of Order: 7" March 2023

Address of the Registered office and Principa
office (if any) of Corporate Debtor

D

\NNC

aelwelss Retall Finance
CIN: U67120MH1997PLC285490
Tower 3, Wing ‘B’, Kohinoor City Mall, Kohinoor City, Kirol Road, Kurla (West), Mumbai- 400 070

A [ » D NAN A A

imitec

delweiss Retail Finance Limited invites Expression of Interest from eligible ARCs Tor the
proposed sale of certain stressed Financial Assets. The sale shall be on “As is where is
and what is where is” basis and “Without recourse basis”. Eligible prospective
investors arerequested to intimate their willingness to participate by way of an “Expression
of interest”. Kindly refer to theCompany’s website - https:/lwww.edelweissretailfin.com
for the list of stressed Financial Assets and the detailed ferms and conditions for sale.
For Edelweiss Retail Finance Limited
Sd/-Authorized Signatory

Mumbai, March 08, 2023

Tel: 8689887779|

PUBLIC NOTICE

TO WHOMSOEVER IT MAY CONCERN

This Is to inform the General Public that the following share certificates of Cipla
Limited, registered office, Cipla House, Peninsula Business Park, Ganpatrao Kadam
Marg, Lower Paral, Mumbai-400013, Maharashtra, registered in the name of
Carmelita Philormana Rangel / Isidor Rangel and was sant to Plot 402, Sai Section,
Ambernath East, Thane District, Maharashtra-421501 has not been in the
possession of Carmelita Philomena Bangel / 1sidor Rangs!, sharehalders,

These share cerfificates have been lost, misplaced, and stolen not found.

Hames al Fodim Cerlificaie Mumber | Distinctive | Dislinclive
sharehnl:lens !.Iurnh-ar Humbear of ghares | Mo. FROM | Mo TO
Lmlﬂﬂlta Phigamena 'EII-'EII}1-!EI1U EIEI‘c.']HE qo0 3535511 3536410
Rangel/lsidar Bangel [Face walue 2/-)

Carmelita Phiomena | CIPDO 2010 | 655203 1350 FO7591148 | 70592497
Range1zidor Rangel [Faco vahie -

Isidar Rangal / CIPOM 20171 | 507334 a00 73536411 | 73537310
Carmedita P Rangel (Face Value 2/-)

Isidar Rangal / CIPDO4D11 | 655204 11350 TO7592498 | 707593847
Carmedita B Rangsd {Face Value 2/-)

The Public are heretry cautioned against purchasing or dealing in any way with the
above referred share cerfificates. Any person who has any claim in respect of the
said share certificate should lodge such compaint with the Company or its Registrar
and transfer agents KFn Technologies Limited (Unit: Cipla Limited) Selemium, Tower

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
GLOBAL INFRATECH & FINANCE LIMITED

OPERATING IN INVESTMENT IN SHARES AND SECURITIES AT MUMBAI
{Under Reguiation 36A(1) of the Inzolvency and Bankruptey Board of India
(Insolvency Resolution Process for Corporate Persons) Reguiations, 2016)

RELEVANT PARTICULARS
1. | Mame of the corporate debtor GLOBAL INFRATECH & FINANCE LIMITED
along with PANS CIN Mo Pah- AARCALZ55H
LB5921MH1995PLC248335
Office No, 16, Ground Floor, Rukmani
Purushcitam Moo 21, 1P Road, Andher West
fumbai Mumbai City MH 400058 1N
3 | URL of website 1 |1'1'-:r:'u;:-',-fﬁll:-l:|ﬂ||nfraﬂ|'r'|.'i'r;_.-" o
4. | Detalls of place where majority NI '
of fiwed assets are Incated
5. | Installed capacity of main TNIL
profucts’ services
B | Gluantt:.' and value of main
products) services sold n last
: financial year
f. | Number of employess) workmen I"-.IL
B. | Further details including iast Details can be sought by sending mail to #P
| avallakle financial statements on emadl k- gobalnfratech, cirp@gmail. com
iwith schedulesh of T years,
lists of creditors, relavant dates
| for subsequeant events of the
| process are avatlable at:
8. | Eligibdity for resolution
| applicants under section
25024h}of the Code is
avallable at:

2. | Address of the registered office

i Ci:urhwau: Debtor had turnever of Rs 1.95 Cr
in last Financial Years

Detalls can be sought by sending mail to BP
o ematl id- gobalinfratech cirp@email.com

10.| Last date for receiptofl | 23032023
Ennre%lm u:lr interest

11.| Date of issue of |:-r|:n.-|5||:lnal kst | 02-04-2023
of prospective resolution
applicants

171 ast date for $L||'I|'I'I|=\3II:I""| -:rf 0 T-Ud-.ﬁiﬂ:}?}-

':‘;-EIJE!C‘IJCII'IS o |.'.III:I'.'I$|I:II"IE-'-| st

13| Process email ID to submit EOI | globalinfratech.cirp@gmail.com

Deepak Saruparia
Resolution Professional

Glohal Infratech & Finance Limited
IBBEI/IPA-DDL/P-PODBED,/2017-2018,/ 115689

PP Kapoor & Co., 210, Hub Town Yiva, Off \WEH,

Shankerwadi, Jogeshwari{E) ,Mumbai City.Maharashtra, 403080
Email: globalinfratech.cirp@gmail.com

Crate: DB-03-2023

WINSOME DIAMONDS AND JEWELLERY LIMITED
Liguidator's Address - Renascence Insolvency Rescution Professionals Private Limited, 101
Eanakea Arium 2, Cross Boad &, Chakala MIDEG, Andhen East, Mumbai - 00093,
Contact: + %1 DOB2156208. Email: lquidator winsomegmgmail.com

E -AUCTION UNDER INSOLVENMCY AND BAMNKRUPTCY CODE, 2016
Date and Time of Auction: 315t March 2023 [Friday)

at 11:00 A.M. to 01200 B-M.
{with unlimited extension of 5 minutes each)

Sale of aseels owned by WINSOME MAMOMDS AND JEWELLERY LIMITED {In Liguidation)
forming part of Liguidation Estate under Section 35(f) of IBC, 2016 read with Regulation 33 of
Liquidation Regulations, E-Auction will be conducied on “A% 15 WHERE [5. AS 15 WHAT 15,
WHATEVER THERE £S5 AMD MO RECOLURSEBASIS™,

The Sale will be done by usdersignd Ehreagh e-auctan sersce provider Matkomal E-Governands
Services Limited via website hitp.foda.nesl.co.in

resolution process

B. |Mame and Ftaguslrahm mrnbar of fhe
nsahancy pralessional acling as Inlenm
Rezalution Prafessional

Anshul Pathania
Reg. Mo, [EBHIPA-DHAP-POTSIQ201 - 202001 2461
AFA Vality Upto : 18.04 2073

0, |Address & email of the imferim resolution
professional, a5 regisiered with the board

&1, Sunzal Heighls Haliskar Marg.
Prabhadav, Murmba - 400 025
Email: anshul pathania@gmail.com

10| Address and e-mad fo be wzed for
comespandance wish the inlerim

901, Sunset Hesghitz Hatiskar Maryg,
_ Prabhadewi, Murmnbai - 400 025
Ressolution Prafessional Emall: cirpdgpli@gmail.com

11, |Last data far submisson of elaims 200372023

1é_ ':lHEE.EE.'Ifl:-I'EdFﬂ'E. fan!.' Jnr'en:l.aus-e[hjr.f h.l.arnes |:|f1hnrlas.5[e5|
sub-gachion (GA)of 2ection 21, ascarained by
& Irdeim Resolution Frodassional

13 [Mames of meoivency professonals denlifed | Kot Applicabla
o act az authorsed rapresentatve of cradions
naclass (fres names for eachclass)

B, Piot No. 31 & 32, Gachibowli, Financial District, Nanakramguda, Sertlingampally, CAmwnt i 1WA}
Hyderabad-500032, Telangana within 15 days of publication of this notice after St peemte Adikass Weight! | Reserve | EMD (Incremental
which no claim will be entertained and tha Company shall proceed to issue a No. Area price Amoust | Bld Amount
Duplicate Share Certificate. A COCHIN
| | Plantand | Piot Mo, 17/50F 4th Foor, - 1.43,000 | 14,000 5,000
Machinery | C-REZ. Kakkanad,
. Furniture Cochin - GE2 057
FORM A and Fixturas
[Under Regulation & of the Insolvency and Bankruptcy Board of India R s
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016] T | Siver Plot Mo, 17/S0F CSEZ | 7230 gms | 3.09.000 | 35.000 | 5,000
FOR THE ATTENTION OF THE CREDITORS OF mm o
DESTINATION GATEWAY PRIVATE LIMITED = : CHENNAL
RELEVANT PARTICULARS T | Plantand | Uit o, 45, 2nd Fiacr, 351,000 | 35000 | 5,000
1. |Name of Corporate Debtor DESTINATION GATEWAY PRIVATE LIMITED Machinery | SDF-3, Madras Export
2, | Dt of incorporation af Corporate Debilor | 060112013 f'JrF;‘-uIE Pracessing Zone- SEZ
3. [Authordy under which Corporse Debtar s | Registar of Comganies, Mumtal | e
ncarporabed | registered 2 | Siver* Uit Mo 46, SDF-1I, 1472 gms | BO,0DO 4000 | 1,000
4 [Comparate identity No. / Limited Liabilty | UB3030MH2013PTC235347 MEFZSE2. Tambaram,
Idestification Mo, of Comerate Debior Chenna = 600 049
5. | Address of the r_egat-.?red affice and Shop Me. T8-80, Fowa Plaza, Hiranandani Businass *For delalled Terms & Condilions please reter Process Memorandum
i principal ofice [if any) nfuu.rpqra_le Dedlor | Park, A.G. Marg, Powal Mumba: - 400075 Last date lor submission of Eligibility Documents : 215t March 2023 (Tuesday)
6. |Insolvency commencemen date in 030312023 Last date for information shasing, discussion mesting : 27th March 2023 (Monday)
| |respect of Corporate Debior 1| Las! date for EMD submisszion : 29th March 2023 {Wednesday)
7. |Estimated date of casure of inscivency | 300812023 Date and Time of E-Auction 3151 March 2023 (Friday)

#1171 00 AM. 16 01:00 PM.

Mate | The defailed Terms & If-:]l‘u]i[-i-:ll'l.';, E-Auction Process Memorandum & ather delails of onling
auction sala are available on hifps;'nesl.co.in‘auction-notices-under-ikc and on the companies
winsibe o hwinsome-group.ind

Imcase af army clarfications. please cortact the undersgned at Bukatos wWinssmeEgmail.com.

5d/-

CA Amif Gupta

As Liquidator of Winsome Diamonds and Jewellery Limbed
vide order dated 015t September 2020

IBBI Reqestration: IBB1TPA-001,TP-PRO01 6201 6-17/10040
Addregs: 101, Kanakia Atrivm 2, Cross Road A,

Chakala MIDC, Andher| East, Humllal 400058;

Data: Tth March 2023 Email : caamith.guptadpgmail.com,

{a) Web link; hitps:fbbipovinenfomeldowniads
(b} Desails of authonized representatives | {b) Physical Address: 901, Sunset Haights,
ara avalabl at. Hatiskar Marg, Prabhadei, Mumiai - 400 025

Plosice s hIErEI:nnr mven that the Malional |:I:'|'I'I|..Et"|!.' Law Tribunal, Mumba Bench, has cedared the
commencement of 3 corporate insofvency resalution process of Destination Gateway Private Limited
an 03032023,

The craditors of Destination Gateway Private Limited, are herebry callad upon 0 submit their claims with
proal an or before 200372023 1o the mlenm rasolulion pralessional al the addrass mentioned agans!
entry Ne. 10

The financial crediors shall aubmit thedr claims with proof by efecionic means only, All other creditors may
suamit the clams wilhpraot in parsan, by pastar by electanic means,

A financial credior belonging bo a ciass, as lisked aganst the entry Mo, 12, shall indicate its choice of
authonzed represantalive fram amang the three nsolvency professonals lishsd agains enlry k.13 o ac
a5 gulhcrised represeniative of fhe class in Farm CA, - Noi soplicable as parinformalion avaizbielo tha IRP.
Submission of false ar mizleading procfs of claim shall atiract penalties. Anshiul Pathania

Interim Fesciubion Profezsional for Destnation Gateway Private Limited

14,|{a) Melewant fanms avaitable al

Date - 07032021

| Place: Mumiai

FOR THE ATTENTION OF THE CREDITORS OF
DEEGEE ORCHARDS PRIVATE LIMITED

1. [Name of Corporate Debtor

FORM A

PUBLIC ANNOUNCEMENT

[Under Requlation & of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

RELEVANT PARTICULARS
|DEEGEE ORCHARDS PRIVATE LIMITED

. |Dete of incorporation of Carporate Debdor | 26th May 1007

2
3. [Awtharity under which Corporate Debéar i | Rol-Mumbai
incomparated | regisiered

. |Cerparate kentity b, { Limiled Lizhiity
Eentiicatian Mo, of Comparale Dablar

{UOT1008HT B9PFTCI0E323

EES

Estimated date of closure of insolvency 26" August 2023

resolution process (i. e.,180 days from 27" February 2023)
Name & Registration No. of the insolvency Mr. Jitender Kothari

8|Professional Acting as Interim Resolution IP Regn No.:

professional IBBI/IPA-001/IP-P00540/2017-18/10965
Address and e-mail of the interim resolution 702, Qrchid A Wing, Evershine Park CHS, Off Veerg
i rofessional, as registered with the Board Desai Road, Andheri (West), Mumbai-400 053.
P 8518 Email : jitenderkothari@rediffmail.com

Address & e-mail to be used for corres| onden&al 702, Orchid A Wing, Evershine Park CHS, Off Veera
p Desai Road, Andheri (West), Mumbai-400 053.

with the interim resolution professional Email : irp future@gmail.com

21¢t March 2023 (14 days from date of receipt
of Order 7™ March 2023)

Classes of creditors, if any, under clause (b) of sub-section (6A)| Not available as per information
of section 21, ascertained by the Interim Resolution Professional available with the IRP
Names of Insolvency Professionals identified to act as
13| Authorised Representative of creditors in a class (Three names
for each class)

(a) Relevant Forms and

10

11| Last date for submission of claims

12

Not available as per information
available with the IRP

web link :
http://www.ibbi.gov.in/downloadform.html
(b) Details of authorized representatives are Not Applicable

available at:
Notice is hereby given that the National Company Law Tribunal, Mumbai Bench, Court-
[l has ordered the commencement of a Corporate Insolvency Resolution Process of the
FUTURE ENTERPRISES LIMITED vide its Order C. P No. 513/IBC/ MB/2022 dated
27" February 2023, Order receipt on 7" March 2023.
The creditors of FUTURE ENTERPRISES LIMITED are hereby called upon to submit a proof
of their claims on or before 21t March 2023 to the Interim Resolution Professional at the address
mentioned against entry No. 10.
The financial creditors shall submit their proof of claims by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.
A financial creditor belonging to a class, as listed against the Entry No. 12, shall indicate its choice of]
authorized representative from among the three Insolvency Professionals listed against entry No.13 to
act as authorized representative of the class (NA) in Form CA. Submission of false or misleading
proofs of claim shall attract penalties.

14

sd/-

Jitender Kothari

Interim Resolution Professional
IBBI/IPA-001/1P-P00540/2017-18/10965

AFA No. AA1/10965/02/210923/104532 Valid upto 21.09.2023

Place : Mumbai
Date : 8" March, 2023

3, |Address of tha remstered office and | Registered Address: Deegee House, Jaistzmbh
|:|"If'l:1|:la|um|:|:." 1|faﬂ§.'-';]fC|:-r|:i:lrE|IE Diebior | | Chawk, Ralies Plf, Amravati Maharashira-444501

. | Insclvency commencament date in ﬂ}u:rrzuzs
respect of Corporate Debior { {Copry af ondar received on 04-03-2023)
7. |Estimased dabe of cosure of imsolvency | 30-08-2023

redaliban process

10| Ackdress and e-mail to be used far

| Mr. Jagdish Kumar
| Reg. No.:IBBHIPA-OMAP-POCET 1201 T-18M11143

—

g | Acklrass & emad of the interim resalutien | B-58, Waldart E", Hng Road No. 1
professiangl, as registered with the boerd | Raipur, Chhalisgarh - 452013

EIT'IHIl ]s;parulkar ||:_:@gma|| o
| G5-2, CSIDC Commercial Camplex,
:F&apura Chiras, FRapur 252001
| Email: deegee orcharmsi@inpromnsolvency,com

i. [Name and Registration numbsr of te
irsohvency professional acling as knferim
[Resaltion Profissional

comespondence with the Interim
Resplution Professiona

11| Lasd date for submissionaf clams

| 18-03-2023

2| Classes of credions, if any, under ciause (bj of END‘. Aaplicabile
sub-zechon (B4 of sechon 21, ascerained by
the Interim Resalufon Professicnal

13.| Mames of inschency profaszionals idertifiad) Mot Applicabie

14| (&) Redevant forms .:II.-T:'IIL':'IHE al

i act as authorized representative of crecilons
| i3 ciass (threenames for each class)

| (&) Web link: hitps:\waww ibshi govindho medawnloads
b} Dwlails of authormed represantatvas | (b Mol Appbcable

are avaiable &l

| Place: Rapur

Motice is herefry given that the Maticnal Company Law Trbunal, Mumbai bench has ordered the
commancement of a corporate insclvency resalulion process of DEEGEE ORCHARDS PRIVATE
LIMITED on03rd Manch, 2023 [Copy of orderreseived an £th March, 2023

The crecitars of DEEGEE ORCHARDS PRIVATE LIMITED are hereby caled upan fo submil Sheir cdlaims
with proof am or before 18th March 2023 to the interim resclufion professional &t e address menfioned
aqainstaniry Mo, 10,

Thefinancial crediters shall submit their claims wilh pracd by electranic means only, A ofher craditars may
subimit fhe cabms with procf o perzon, by postarby eectranic maans.

Submission of false or misleading proofs of claim shall attract penalties. Sl

Mr. Jagdizsh Kumar
Intarim Resolution Professional
Reg. No.: IBBVIPA-O01/IP-PO0GT1/2017-18/11143 ]

Date : OF.03. 2023

Reg. No.: IBBUIPA-001/1P-PD152002019-20 20412461 |

liquldtor winsomegmatl com
Place; Mumbai Autharization for Assignmen
walid till 131h December 2023
FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
CAR BAZAAR AUTOMOBILES PRIVATE LIMITED

\lame of corporate

LIMITED

2| Date of incorporation of corporate | 20/12/2011

debtor

~ 3| Authority under which corporate
debtor is incorporated /
registered

4| Corporate Identity ~ No./Limited U50102MH2011PTC225161

Liability Identification No.

of corporate debtor

5 Address of the registered office Registered Office : Office No.3 & 4,
and principal office (if any) 1st Floor, Building 24, Shastri Nagar,

| Registrar of Companies, Mumbai

of corporate debtor Vaibhav  CHS, Goregaon (West)
Mumbai 400104 INDIA
6| Insolvency commencement date in 3 March, opy of the order

was made available to the IRP on 6th
March, 2023)
/| Estimated date of closure of 2nd September, 2023 (180 days from
insolvency resolution process Insolvency

Commencement date)
8| Name and registration number of Mahesh Kumar Gupta
the insolvency professional acting 1BBI/IPA-001/IP-P00478/2017-
as interim resolution professional | 2018/10866
9] Address and e-mail of the interim | C/O AEMG & Associates Chartered
resolution professional, as Accountants, 202, New Heera Panna
registered with the Board Industrial Estate Opp Business
Park, Near Virwani Industrial Estate,
Goregaon (East), Mumbai -400063
(Maharashtra)
Email - camkg59@gmail.com
C/0 AEMG & Associates Chartered
Accountants, 202, New Heera Panna
Industrial Estate Opp Business
Park, Near Virwani Industrial Estate,
Goregaon (East), Mumbai -400063
(Maharashtra)
Email — cirp.carbazaar@gmail.com,
camkg59@gmail.com
20" March, 2023 i.e 14 days from the
date of the receipt of CIRP order on 6"
March, 2023
12| Classes of creditors, if any, under Not Applicable at Present
clause (b) of sub-section (6A)
of section 21, ascertained by the
interim resolution professional
13| Names of Insolvency Professionals NA
identified to act as Authorised
Representative of creditors in a
class (Three names for each class)
14| (a) Relevant Forms and Web:- https://ibbi.gov.in/home/
(b) Details of authorized downloads
representatives are available at: | NA

‘Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Car Bazaar
Automobiles Private Limited on 3" March, 2023

The creditors of Car Bazaar Automobiles Private Limited are hereby called upon to submit
their claims with proof on or before 20" March, 2023 to the Interim resolution professional
at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Sd/
Mahesh Kumar Gupta
Interim Resolution Professional

IBBI/IPA-001/IP-P00478/2017-2018/10866

respect of corporate debtor

10| Address and e-mail to be used for
correspondence with the
interim resolution professional

11| Last date for submission of claims|

Date : 6™ March, 2023
Place: Mumbai




